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3. 446(37).—FE T TR, gF-9ge fereor srfaf=as, 2002 (2003 =T 15) (N& z&@# =&+
TEAT I-2TTE ATATTH Fgl TAT &)l 1T 115 F[F ITETT (1) T T ATl T TN Fd g, Tg
THTHTE 21 1+ 9¥ fof #= gl § sfeafera Raedsar gwreat 7 g (A s v ggartaiat,
ST 3T "qATAr T Afegq qiar) Ate=ad, 2016 (2016 1 18) (5& =a# T8+ TeATH g™
ATITTH Fgl TAT 8) F AL T AT ST FLAT % TTHAHT HT qTA AT g S VAT FIAT AaeTF q4qT
THI=IT § TAT LT sAterf=a it amr 11 At 37T (1) F Fefie worfug Gfere qg=m s siw
AT Trasfa i =T 91,57 sheai &1 AAam 8, § 2mel FT % 9997q S SHeal #f o-
orrere FRameor srfarfRae & gy 1% F gEet & oo earae afaRREw F s srfemoe w9 F1 F
T ST FAT 7, A0 -

IR}
Y G Ratesat g
1, A wrEAd ferfAes
2. o+ it st forfies
3. AT et ATehe fofiee
4. TR Ffteer afdes rfies
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5 THUHST HEFIIETS U Sighelsf fofHee
6 Td® e ST Aigas forfies

7 e Hfiey sraeede afaas fofaes

8 T 7+t e e yreae forfies

9 Sy s ferfaee

10 Steh TSt wTeae ferfies

11 SThAT HrEA e afEes e

12 Sruasue et forfaee

13 e e ferfiee

14 Hegad s areae forffes

15 HE RS U % s
16 A T AT aTgae forfies

17 AT RS greae fofies

18 AThe R fafies

19 HTTorAT T2l JiiaaT JTgae forfies

20 HATF T AT TT2ae [ofHee

21 e e wreae fofes

22 THUAST hided Treae forfies

23 e s forfaes

24 et s RS wreae fofaee

25. TS ZIEITIEE TTgae fefHes

26. Tiesee FITT Tl fofies

27. e wrEA e FaTee fofies

28. ey e fofaes

29. AT wrEA T "Aidas grgae orfges
30. FRT FHTNTA w1 orfies

31. EIF AETATA TIUTSET ATE HUEe oo Traele TSATET
32. FATTeT TR Tzae forfues

33. LT FHTE ATAA (S ATH FATATT U FFIA1)
34. TS AT UT T2 1A (e

35. ENEAEERIEC]

36. 9T FYAT FIT A Trgae forfies
37. e eft Feew yrzace forfaee

38. I I FTHH rzae fofies

39. Fefied RS yreae fofies

[®1. &. f1-12011/3/2022-30F FA-STA3MT]
srerTah fore, Haer (eamer)

MINISTRY OF FINANCE
(Department of Revenue)
NOTIFICATION
New Delhi, the 30th January, 2023

S.0. 446(E).—In exercise of the powers conferred by sub-section (1) of section 11A of the Prevention of
Money-laundering Act, 2002 (15 of 2003) (hereinafter referred to as the Money-laundering Act), the Central
Government being satisfied that the reporting entities mentioned in the Table below comply with the standards of
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privacy and security under the Aadhaar (Targeted Delivery of Financial and Other Subsidies, Benefits and Services)
Act, 2016 (18 of 2016)(hereinafter referred to as the Aadhaar Act), and it is necessary and expedient to do so, and
after consultation with the Unique Identification Authority of India established under sub-section (1) of section 11 of
the Aadhaar Act and the Securities and Exchange Board of India, being the regulator of the entities hereby permits the
said entities to perform authentication under the Aadhaar Act for the purposes of section 11A of the Money-
laundering Act, namely:-

TABLE

(2]
zZ
o

. |Reporting Entity

Arch Finance Limited

Basan Equity Broking Limited

Globe Capital Market Limited

Gogia Capital Services Limited

HSB Securities and Equities Limited
Indbank Merchant Banking Services Limited
India Cements Investment Services Limited
Indo Money Securities Private Limited

9 Jainam Broking Limited

10 |JK Securities Pvt Ltd

11  |JKB Financial Services Limited

12 |JSEL Securities Limited

13 |KK Securities Limited

14  |Madhuvan Securities Private Limited

15 |Mansukh Securities and Finance Limited
16  |Manu Stock Broking Private Limited

17  |Marck Securities Private Limited

18 |Market Creators Limited

19 |Matalia Stock Broking Private Limited

20  |Maverick Share Brokers Private Limited
21  |Mithun Securities Private Limited

22 |MLB Capital Private Limited

23 |Muthoot Securities Limited

24 |Nirmal Bang Securities Private Limited

25  |NJ Indiainvest Private Limited

26  |Notheast Broking Services Limited

27  |Orbis Financial Corporation Limited

28  |Ortem Securities Limited

29 |RBC Financial Services Private Limited

30  |Vogue Commercial Company Limited

31  |Deepak Ostwal Proprietor of Capital Ways investment Adviser
32 |Flourish Fincap Private Limited

33 [Suresh Kumar Jalan (Trade Name Jalan and Company)
34  |Modern Shares And Stockbrokers Limited
35  |Saroj Securities

36 |Sharad Agarwal Broking Services Pvt. Ltd.
37  |Swadeshi Credits Private Limited

38  [Thar Share Brokers Private Limited

39  |Wealthmills Securities Private Limited
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[F. No. P-12011/3/2022-ES Cell-DOR]
SHASHANK MISRA, Director (Headquarter)

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. maoskuuss




		2023-01-30T15:57:37+0530
	MANOJ KUMAR VERMA




